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Gnidflines to States for Precautiona- 
.. ry Measures to check communal 
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*

1628. SHRI HARIHAR sOREN; Will 
the Minister ol HOME AFFAIRS be 
pleased to state:

(a) whether his Ministry has sent 
guidelines U> various States to take 
precautionary measures against the 
activities of _the anti social element 
who create ground for communal 
riots;

(b) whether strict instructions have 
been given to the different State Gov­
ernment! to be vigilant kn the tension 
prone areas; and

(c) the details about the steps taken 
by Government in this regard?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI N1HAR RANJAN LASKAR):
(a) and (b). Yes, Sir.

(e) A statement is attached.

STATEMENT

Details about the steps taken by the 
Government

Hie conclusions/recommendations
made by various Commissions on com* 
munai disturbances referring to (I) 
intelligence set-up, (Ii) preventive ac­
tion. (lit) administrative action in­
cluding investigation of offences etc. 
were forwarded to the State Govern­
ments and Union Territory Adminis­
trations for guidance end suitable ac­
tion in January, 1980.

S. The Government convened a con- 
fedence of Governments and Chief 
Minirter held in April. 1980 on Law 
and Order, The State Government* 
and Union Territory Administrations 
were advised to be vigilant and take 
all preventive measures.

3. Specific guidelines for controlling 
communal disturbance and to pro­
mote communal harmony were issued 
to all the State Governments and 
Union Territory Administrations for 
suitable action in October, 1980. These 
guidelines mtrr-alia include streng­
thening of intelligence set-up preven­
tive action, administrative measures, 
contingency planning. appropriate 
personnel policies, training etc.

4. The measures taken are review­
ed at Conferences held from time to 
time with State Government officials.

D w est If Capacity for manufacture of 
paper

1829 SHRI A. C. DAS: Will the
Minister of INDUSTRY be pleased to 
state;

(a) whether Government have 
taken various measures to raise the 
domestic capacity for the manufacture 
of paper;

(b) if so. what are the steps taken 
by Government for the above purpose;

(c) the total number of letters of 
intent issued to the manufacturers or 
the applicants to set up mini-paper 
plants between 1978 and 1981; and

<d) the details about the performance 
of those mtnl-psper plants to Increase 
paper production?

THE MINISTER OF INDUSTRY 
AND STEEL AND MINES (SHRI 
NARAYAN DATT TIWARI): (a) antf
(b). Yes Sir. Apart from taking up 
paper projects in (he public sector. 
Government have taken the following




